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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 28th August, 2025

S.0. 3952(E).—In exercise of the powers conferred by sub-section (2) of section 2 of the
National Highways Act, 1956 (48 of 1956), the Central Government hereby makes the following
further amendment in the notification of the Government of India, in the Ministry of Road
Transport and Highways published in Gazette of India, Extraordinary, Part II, Section 3, Sub
Section (ii) vide number S.O. 689(E) dated the 4th April, 2011, namely:-

In the Schedule, for serial number 506 and entries relating thereto, the following
shall be substituted namely:-

Table
New
Serial National . . .
No. Highway Description of National Highways
No.
(1) (2) (3)

The highway starting from its junction with NE-7 near Varadarajulapalle Village
(Chittoor) connecting Varathuru, Kanikapuram in the State of Andhra Pradesh,
506 716B Kumarajapet in the State of Tamil Nadu, Veera Kaveri Raja Puram in the State of Andhra
Pradesh, Pondavakkam and terminating at its junction with NH-716A near Kannigaipair in
the state of Tamil Nadu.

[F. No. NH-14012/12/2025-P&M]
SHAIKH AMINKHAN, Director

Footnote:-The Schedule to the National Highways Act, 1956 (48 of 1956) was substituted vide
notification number S.0.689 (E), dated 4th April, 2011 published in the Gazette of India, dated the
4th April, 2011 and subsequently amended vide notification number S.O. 3828, dated
20th August, 2025
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